
Department Government
Date of 

receipt
Amount claimed

Amount of claim 

admitted
Nature of claim

Whether 

related 

party?

% of voting share 

in CoC, if 

applicable

1 Deputy Commissioner of Income Tax 07.01.2026 ₹58,821,080.00 ₹6,538,190.00
Government 

Dues
No ₹52,282,890.00 ₹0.00

The claims may undergo a 

change on the basis of 

supporting documents that 

may be received in the 

future. 

2
Employee's Provident Fund 

Organisation
13.01.2026 ₹5,587,233.00

Government 

Dues
No ₹5,587,233.00 ₹0.00

The claims may undergo a 

change on the basis of 

supporting documents that 

may be received in the 

future. 

Total -                    -                 64,408,313                     6,538,190           57,870,123              ₹0.00

Name of the Corporate Debtor: Global Polybags Industries Private Limited

Date of Commencement of Insolvency Resolution Process: December 15, 2025

 List of creditors as on January 15, 2026

List of operational creditors (Government dues)

(Amount in ₹)

Details of claim received Details of claim admitted
Amount of 

contingent 

claim

Amount of any 

mutual dues,

that may be set-

off

Amount of claim 

not admitted

Amount of claim 

under verification
Remarks, if anySI. No.

Details of Claimant


